IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL s HYDERABAD BENCH

AT HYD ERAB AD
0.,AN0,1514/94 Date of Order: 11,9,96
BETWEEN 3
Kum,Mal ini Krishnamoorthy .o Ppplicant.
AND 1

1. Ynjon of Indie, through the :
Secretary to the Govt, of India, :
Ministry of Personnel & Training, I
Central Secretariat, North Block, :

_ New Delhi, , L !

2, Ministry of Home Affairs, y
Thrxough its Secretary, ] . i
Govermnment of India, !
Central Secretariat, North Block,
New Delhi,

3, State of Karnataka,

Go52RihefR% E“iﬁfngﬁﬁﬁst‘” ‘

Bangalore,

4, 5.V,P.,National Police Academy,
Thoough its Digector,
Shivarampally, Hyderabad- 252.

5. Government of Assam-Meghalaya,

~ Rep, by its Shief Secretary to
the @vernment of Assam-Maghalaya,
Secretariat, Gowhati, A ssam State,

«+ Respondents,

Qounsel for the Applicant e Mr.l_.Suryanarayanaf
Counsel for the ReSpondents [oe Mr . N.V .Ramana

!
CORAM; '

HON'BLE SHRI R, ,RANGARAJAN § MEMBER (Amm.)‘!

None for the applicant, Hr,V.Rajeswara Rao for

Mr.N.,V.Ramana, leamed standing counsel for the respondents,

2. .This OA 1s filed praying for a direction to Respondents

1&2 herein to allow the cadre transfer of the applicant from

Assam-Meghalaya cadre to that of Kamataka cadre.
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3.  Today the leamed standing counsel produced the

notification No.13011/26/94-AIS(I), dated 9’.9.95, (¥herein
it is stated that the Central Govemment tﬁder the povers
confirmed by Sub-rule (2)of Rule~5 of the :mdian Police Service
(Cadre)Rules, 1954 and with the concurence 'of the Governments
of Assam, Meghalaya and Karnataka transferred the applicant
herein from the Joint IPS cadre of Assmnf-biieghalaya to the IPS
cadre of Karnataka w.,e.,f, the date the app;licant joined IPS
cadre of Karnatakay. i{n pursuance of the cj::entra'l Gove rnment

order No,13011/26/94-AIS (I), dated 27. 1’195. |

4, In view of the abgve notification, it,he application

has become infructuous, Accordingly it 1% dismissed as
. | '

5. (The notification dated 9,9,96 is §|_;alcen on record)

infructuous, No costs,

( lR‘.QRiN_Cj_,AR;AJ!' N )
I l\bmbe!.‘ (Adm ' )

Dateds 11th September, 1996

(Dictated in Open Court )
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toa t‘o

0.A . ND.1514/94

Copy to:

1. The Secretery to Govt., of India,

2

Eo

7o

8.

9.

Mministry of Personnel & And Tpaining,
Centsal Secretardate, North Block,
New “alhi,

The Secrestary, Gouwt. of India,
Ministry of Home Affairs,
Central Secrcterigt,

Narth Block, New =lhi.

" The Chief Secretary,

Govt. of Kermataka,
Jtate eof Karnataka,
Bangalore.

, The Director,

Al.P.National Police Acadamy,
S3ivarampally,
Hydarabad.l

~ The Chief Secrstary to Govt. of Assam-

Meghalaya, Govt. of Assam~Meghalaya,
Secretariat, Gowhati, Assam Stata.

Cne copy ts Mr.Y.Suryanarayana, Adiocate,
CAT,Hyderabad,

Cne cepy ta MQ.N{H.Ramana, Addl.CGSC,
CAT,Hydgrabad,

One copy to Library,CAT,Hydsrabad,

One duplicate capy.
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Typed By Cheaksd By
Compared by _ Fip;:}r,:ued by
THE CENTRAL ADMINISTRATIVE TRISUNAL
HYDER4 BAD \BENCH MYDERA 840
| |
* THE HON'BLE SHRI R.RANGARAJAN: M{A)
- DATED:
)
;%1
0 OROER. JUDGE e Ny ’ |
Z R /CP /AT, -
- i{‘L-I
\ | UA.ND./SVQ/?Q |
~ © ADMRTTEID AnD INTERIM DIRECTIONS ISSUED
" - . ALLOVED o y
‘ ‘ OISPASED OF WITH DIRZCTIONS
DISMIS5ED
" ? u e,
. \ DISMISSED A3 TNIuDIL
VIDEREQ/RE3ZCTED
NO ORDER AS TS costs.:
|
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